
Date : 27/07/2026

Vs.

1810/25

KIRAN KUMARI TEJPAL

Vs.

7259/17

KANIKA INVESTMENT LTD JAI HIND ENTERPRISES

Vs.

5126/25

IDFC FIRST BANK LTD SUNDER ANAND

Vs.

2552/24

INDUSIND BANK LTD TAJUDIN KHAN

4

Vs.

007/26

DAMANTI ARUN KUMAR & ORS

Vs.

1564/21

M/S BHARAT CERTIS AGRISCIENCE LTD S DASHARATH REDDY AND ANR

Vs.

621/23

NEETU DEEPAK PAHWA AND ANR

Vs.

1461/21

LAXMI KANT DUBEY HARISH CHAND MISHRA

Cause List for Mediation Centre

Ms. Beena Sharma, AdvocateMediator :

Ms. Geeta Vohra, AdvocateMediator :

2607M07887

MATRIMONIAL : PETITION FOR DIVORCE 11:00:00 AM

2607M07610

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2606M06747

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:30:00 PM

2607M07364

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 11:00:00 PM

2607M07891

MACT : MOTOR ACCIDENT CLAIM ACT CASES 12:00:00 PM

2607M07352

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:00:00 PM

2606M06731

MATRIMONIAL : DOMESTIC VIOLENCE 12:00:00 PM

2605M06551

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 12:30:00 PM

20Page No. :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Naveen Kr. Kashyap, DHJS

5Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Gaurav Ujjwal, DJS

12Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Poonam Singh, DJS

54Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Navdeep Gupta, DJS

19Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Ruchika Singla, DHJS

5Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shivangi Mangla, DJS

19Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Disha Langan, DJS

54Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Arvind Dev, DJS



Date : 27/07/2026

Vs.

613/23

MOHD MURSALIN WASID AHMED GANAEI

Vs.

762/25

BHUPENDER SINGH AND ORS GURPREET SINGH SACHDEVA AND ORS

6

Vs.

9918/23

INDUSIND BANK SUDAMA

Vs.

576/24

M/S AGRICO ORGANICS LTD M/S SHREE GANESH PESTICIDES

Vs.

664/21

STATE PAWAN KUMAR

Vs.

743/26

BHARAT BHUSHAN MAHAJAN RAJAT MAHAJAN

Vs.

219/24

PARVEEN KUMAR GARG ARJUN KUMAR

Vs.

3068/25

IDFC FIRST BANK LTD IQBAL ANSAR AHMAD

Cause List for Mediation Centre

Ms. Kusum Lata Sharma, AdvocateMediator :

2606M07018

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 2:00:00 PM

2607M07637

MACT : MOTOR ACCIDENT CLAIM ACT CASES 2:00:00 PM

2607M07363

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:00:00 PM

2605M05591

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2606M07011

CRIMINAL OTHERS : CRIMINAL OTHERS 2:00:00 PM

2606M07059

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 2:00:00 PM

2607M07639

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 2:00:00 PM

2603M03410

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 3:00:00 PM

20Page No. :

61Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Anil Antil, DHJS

47Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Anurag Dass, DHJS

12Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Navdeep Gupta, DJS

19Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Tanmay Batham, DJS

82Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Shashank Nandan Bhatt, DJS

47Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Neha Pandey, DJS

47Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Raghubir Singh, DHJS

12Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Surabhi Sethi, DJS



Date : 27/07/2026

Vs.

3060/25

IDFC FIRST BANK LTD IQBAL ANSARAHMAD

7

Vs.

99102/16

VINOD SINGH RAMVIR

Vs.

450/26

HARMINDER SINGH JATINDER SINGH MUKHI @ BABLU

Vs.

16944/18

CROMPTON GREAVES CONSUMER ELECTRICALS RK ENTERPRISES

Vs.

15001/17

RAKHI SATISH KUMAR

4

Vs.

1293/25

SHRUTI SHARMA VANDANA BHARDWAJ

1

1043/26

Cause List for Mediation Centre

Ms. Mamta Rani, AdvocateMediator :

Ms. Meenakshi Verma, AdvocateMediator :

Ms. Mohini, AdvocateMediator :

2603M03372

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 3:00:00 PM

2605M05615

INJUNCTION/POSSESION/DAMAGES : SUIT FOR POSSESSION AND 12:30:00 PM

2607M07367

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 12:30:00 PM

2607M07907

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:30:00 PM

2607M07641

MATRIMONIAL : DOMESTIC VIOLENCE 2:30:00 PM

2607M08058

MATRIMONIAL : DOMESTIC VIOLENCE 2:00:00 PM

2607M07633

20Page No. :

131Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Surabhi Sethi, DJS

131Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Sana Khan, DJS

82Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Neha Pandey, DJS

19Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Urvi Gupta, DJS

5Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Kahkashan Jabin, DJS

12Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Pooja Yadav, DJS

1Total Days spent :

Total :

Case No.: Case Id: Referring Judge : Sh. Prashant Kumar, DHJS



Date : 27/07/2026

Vs.SHRIRAM FINANCE LTD INSHAD ALI

Vs.

3349/24

SHRIRAM FINANCE LTD VISHANT KUMAR

Vs.

943/24

M/S METRO SAFETY INDEUSTIES M/S SHRI RAM HARDWARE STONE

Vs.

548/22

M/S SINGH FINLEASE PVT LTD AKASH LAKRA

Vs.

543/22

M/S SINGH FINLEASE PVT LTD SUDESH RANI

Vs.

258/26

JERNAIL SINGH MANOHAR SINGH

6

Vs.

3515/21

MANOJ CHAWLA KISHAN OM PRAKASH

Vs.

4688/24

ICICI BANK GAURAV AGGARWAL

14659/17

Cause List for Mediation Centre

Ms. Nisha Satyarthy, AdvocateMediator :

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 12:30:00 PM

2605M06549

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2606M06708

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2607M07356

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2607M07351

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2607M07698

INJUNCTION/POSSESION/DAMAGES : SUIT FOR DAMAGES 2:30:00 PM

2607M07978

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 11:00:00 AM

2607M07353

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:00:00 PM

2606M07161

20Page No. :

Hearing Time :Case Type :

12Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Danveer, DJS

61Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Tanmay Batham, DJS

54Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shivangi Mangla, DJS

19Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shivangi Mangla, DJS

19Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Manoj Kumar Sharma, DHJS

12Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shivangi Mangla, DJS

5Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Ravisha Sidana, DJS

19Total Days spent :

Case No.: Case Id: Referring Judge : Sh. Navdeep Gupta, DJS



Date : 27/07/2026

Vs.CAPITAL FIRST LTD AJAY KUMAR

Vs.

3894/24

IDFC FIRST BANK LTD NITIN LUTHRA

Vs.

4440/24

HDFC BANK LTD NISHAN SINGH

Vs.

404/24

DCB BANK LTD NEST DWELLING CONCEPT PVT LTD

Vs.

2898/24

DCB BANK LTD UMED RAKMUDIN

Vs.

1727/22

M/S BEST ROADWAYS LTD M/S RARE INTERNATIONAL

Vs.

110/26

M/S GARGO INTERNATIONAL REKHA PATEL

9

Vs.

1445/24

ARUN KUMAR JHA BINITA DEVI

588/23

Cause List for Mediation Centre

Ms. Preeti Khattar, AdvocateMediator :

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:30:00 PM

2606M07017

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:30:00 PM

2607M07447

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2605M06193

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:30:00 PM

2606M07159

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:30:00 PM

2607M07690

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 3:00:00 PM

2607M07359

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 4:00:00 PM

2607M07689

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 12:00:00 AM

2606M07164

20Page No. :

Hearing Time :Case Type :

26Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Poonam Singh, DJS

47Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Surabhi Sethi, DJS

19Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Ravisha Sidana, DJS

68Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Navdeep Gupta, DJS

26Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Shashank Nandan Bhatt, DJS

12Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Surabhi Sethi, DJS

19Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Vivek Kumar Aggarwal, DJS

12Total Days spent :

Case No.: Case Id: Referring Judge : Ms. Disha Langan, DJS



Date : 27/07/2026

Vs.STATE PURV GOINDI

Vs.

640/25

RANI AGARWAL VARUN GULATI

Vs.

93/24

BADDI PRIYANKA BADDI PURSHOTTAM

Vs.

2000/24

IDFC FIRST BANK LTD BALDEV RAJ

Vs.

1080/25

SURESH SAHU RINKI

6

Vs.

800/25

M/S INNOVIO POLYTECH LLP NKAY POLYCRAFT PVT LTD & ORS

Vs.

2485/23

M/S FOREGEN HEALTH CARE LTD RAJESH KUMAR

Vs.

2483/23

M/S FOREGEN HEALTH CARE LTD RAJESH KUMAR

2863/23

Cause List for Mediation Centre

Ms. Priyanka Bhagat, DHJSMediator :

MATRIMONIAL : MATRIMONIAL OTHERS 11:30:00 AM

2607M07452

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 12:00:00 PM

2606M07158

MATRIMONIAL : DOMESTIC VIOLENCE 12:00:00 PM

2606M07163

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2607M07613

RECOVERY : SUIT FOR RECOVERY OF MONEY 11:00:00 PM

2607M07918

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2607M07595

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2607M07596

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2607M07597

20Page No. :

Hearing Time :Case Type :

26Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Rakesh Pandit, DHJS

19Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Anamika, DJS

26Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Poonam Singh, DJS

26Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Vinod Kumar Meena, DHJS

12Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shivangi Mangla, DJS

5Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Gaurav Ujjwal, DJS

12Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Gaurav Ujjwal, DJS

12Total Days spent :

Case No.: Case Id: Referring Judge : Sh. Gaurav Ujjwal, DJS



Date : 27/07/2026

Vs.M/S FOREGEN HEALTH CARE LTD RAJESH KUMAR

4

Vs.

338/22

SAVITA RANI DEEPAK KUMAR DAHIYA

Vs.

1171/22

RAZA BAG AND ORS SAKAL DEEP

Vs.

12599/16

DEEPAK KUMAR VISHWANATH AND ANR

Vs.

4117/24

DCB BANK LTD RAKESH KUMAR

Vs.

26/26

PRABAL KUMAR SAHA SUBHASH NIRMAL CHANDRA BIT

Vs.

1587/25

ISHWAR JHA SHILPI KUMARI

6

159/22

Cause List for Mediation Centre

Ms. Saroj Bakshi, AdvocateMediator :

Ms. Shelly Rohtagi, AdvocateMediator :

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2607M07345

MATRIMONIAL : DOMESTIC VIOLENCE 12:00:00 PM

2607M07619

RECOVERY : SUIT FOR RECOVERY OF MONEY 12:00:00 PM

2607M07598

PARTITION : SUIT FOR PARTITION 12:00:00 PM

2607M07606

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:00:00 PM

2607M07374

OTHER CIVIL SUIT : OTHER CIVIL SUIT 12:00:00 PM

2604M05236

MATRIMONIAL : PETITION FOR DIVORCE 12:00:00 PM

2607M07979

MATRIMONIAL : MATRIMONIAL OTHERS 12:00:00 AM

20Page No. :

Hearing Time :Case Type :

12Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shruti Sharma-II, DJS

19Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Sachin Sood, DHJS

12Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Anil Kumar Paswan, DHJS

12Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Urvi Gupta, DJS

12Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Arvind Bansal, DHJS

19Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Vineeta Goyal, DHJS

89Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shaina Goyal, DJS



Date : 27/07/2026

Vs.STATE ANAND

Vs.

990/21

SUMIT CHHABRA TILAK RAJ AND ANR

Vs.

2998/25

AMIT TANEJA M/S EAGLEHOMES INFRA

3

Vs.

14/20

STATE VINOD JAIN

Vs.

30/25

STATE VINOD KUMAR

Vs.

87/26

CANARA BANK SABINDER SINGH

Vs.

2261/25

MEENAKSHI LAKHAN AND ORS

Vs.

1602/21

M/S BHARAT CERTIS AGRISCIENCE LTD GOLLA VENKATA KRISHNA

1636/25

Cause List for Mediation Centre

Not Assigned, NILMediator :

2606M06727

INJUNCTION/POSSESION/DAMAGES : SUIT FOR POSSESSION AND 2:00:00 PM

2607M07623

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2607M08168

CRIMINAL OTHERS : CRIMINAL OTHERS 12:00:00 AM

2607M08149

CRIMINAL OTHERS : CRIMINAL OTHERS 12:00:00 AM

2607M08181

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 12:00:00 AM

2607M08176

MATRIMONIAL : DOMESTIC VIOLENCE 12:00:00 PM

2607M08153

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:00:00 PM

2607M08173

RECOVERY : SUIT FOR RECOVERY OF MONEY 12:30:00 PM

20Page No. :

5Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Sumeet Anand, DHJS

54Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Arvind Tomar, DJS

12Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Harshita Vatsayan, DJS

-2Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Gaurav Singal, DJS

-2Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Raghubir Singh, DHJS

-2Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Pooja Yadav, DJS

-2Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Gaurav Singal, DJS

-2Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Raghav Sharma, DJS



Date : 27/07/2026

Vs.INDIAN FAB VICKY WADHWA

Vs.

353/24

MOHD ASIF MOHAN LAL

Vs.

875/25

KANSAL METAL PVT LTD GANGOTRI ELECTRONICS PVT LTD AND ORS

Vs.

191/17

STATE MOBIN AKIL AHMED

Vs.

327/26

PREM SINGH KULVINDER KAUR AND ORS

Vs.

404/26

SAMIKSHA SHARMA NITIN ARORA

Vs.

8806/25

MADAN JEWELLERS INDIA LLP M/S GUJRANWALA JEWELS

Vs.

10051/23

TATA POWER DELHI DISTRIBUTION LTD AMBIKA

Vs.

78157/16

NEENA BHATNAGAR NIRMALA DEVI

1121/26

Cause List for Mediation Centre

2607M08158

RENT ACT : LAND LORD & TENANT DISPUTES UNDER DRC 12:30:00 PM

2607M08148

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 12:30:00 PM

2607M08147

CRIMINAL OTHERS : CRIMINAL OTHERS 12:30:00 PM

2607M08157

PARTITION : SUIT FOR PARTITION 12:30:00 PM

2607M08161

MATRIMONIAL : DOMESTIC VIOLENCE 12:30:00 PM

2607M08152

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:30:00 PM

2607M07449

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2607M08174

RENT ACT : LAND LORD & TENANT DISPUTES UNDER DRC 2:00:00 PM

2607M08159

20Page No. :

-2Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Gaurav Goyal, DJS

-2Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Rajesh Kumar Goel, DHJS

-2Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Sayesha Chadha, DJS

-2Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Gopal Singh Chauhan, DHJS

-2Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Disha Langan, DJS

-2Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Navdeep Gupta, DJS

-2Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Ravisha Sidana, DJS

19Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Bharat Aggarwal, DJS

-2Total Days spent :

Case No.: Case Id: Referring Judge : Sh. Arjun Kirar, DJS



Date : 27/07/2026

Vs.INDUSIND BANK LTD VIVEK

Vs.

1900/26

DEVENDER KUMAR DEEPAK GUPTA

Vs.

3560/20

GAGAN CHOPRA HARJEET KAUR

Vs.

24445/16

KISHAN LAL V P TYAGI

Vs.

3566/20

GAGAN CHOPRA PARAMJEET SINGH

Vs.

6974/24

TARANJEET KAUR HARJEET SINGH BHATIA

Vs.

6788/24

INDUSIND BANK LTD GANGADHAR KUMAR

Vs.

1406/25

ARVINDER KAUR BEDI BALVINDER KAUR AND ANR

Vs.

350/24

M/S VELVET HOMES M/S A ONE WHITE HOUSE

Cause List for Mediation Centre

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2607M08163

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2607M08162

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2607M08175

OTHER CIVIL SUIT : OTHER CIVIL SUIT 2:00:00 PM

2607M08160

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2607M08145

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 2:00:00 PM

2607M08146

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2607M08150

RECOVERY : SUIT FOR RECOVERY OF MONEY 2:00:00 PM

2607M08151

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

20Page No. :

Hearing Time :Case Type :

-2Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Navdeep Gupta, DJS

-2Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Surabhi Sethi, DJS

-2Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Mayuri Singh, DHJS

-2Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Surabhi Sethi, DJS

-2Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Sachin Sood, DHJS

-2Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Ravisha Sidana, DJS

-2Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Neha Pandey, DJS

-2Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Arjun Kirar, DJS

-2Total Days spent :



Date : 27/07/2026

Vs.

205/14

STATE RAJVINDER KAPOOR

Vs.

4238/24

GOLDENARCH CONSUMER ELECTRONICS PVT LTD ASPIRE TECHNOLOGIES

Vs.

83/25

HARSIMAR KAUR JAPNEET SINGH AND ORS

Vs.

118/13

STATE SANTOSH KUMAR

Vs.

2613/24

M/S RAM CHANDRA KRISHAN CHANDRA ANAND MOHAN MISHRA

Vs.

6100/24

SHRIRAM FINANCE LTD MUKESH KUMAR TYAGI

Vs.

926/24

SHAHIDA AMIN SHAH SHAH MOHD AMIN

Vs.

6500/24

SUNIL KUMAR GUPTA HAPPY BUDDY HOSPITALITY PVT LTD

Vs.

400/26

SHAFREEN NAAZ MOHD JAVED

Cause List for Mediation Centre

2607M08154

MATRIMONIAL : MATRIMONIAL OTHERS 2:00:00 PM

2607M08155

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2607M08156

MATRIMONIAL : DOMESTIC VIOLENCE 2:00:00 PM

2607M08171

CRIMINAL OTHERS : CRIMINAL OTHERS 2:00:00 PM

2607M08170

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2607M08169

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2607M08183

MATRIMONIAL : DOMESTIC VIOLENCE 2:00:00 PM

2607M08164

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2607M08182

OTHER CIVIL SUIT : OTHER CIVIL SUIT 2:00:00 PM

20Page No. :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Chhavi Bansal, DJS

-2Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Arjun Kirar, DJS

-2Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Disha Langan, DJS

-2Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Sheetal Rani, DJS

-2Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Navdeep Gupta, DJS

-2Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Arjun Kirar, DJS

-2Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shaina Goyal, DJS

-2Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Navdeep Gupta, DJS

-2Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Himanshu Sehloth, DJS

-2Total Days spent :



Date : 27/07/2026

Vs.

12/25

RITU SATISH

Vs.

1534/24

SATISH RITU

Vs.

1468/22

SANJAY GOYAL M/S A P BAGS

Vs.

11100/24

SHRIRAM FINANCE LTD SHARUKH KHAN

Vs.

9298/21

M/S NIKON FINLEASE PVT LTD AMITA DEVI

Vs.

153/21

URVASHI AND ORS STATE

Vs.

9302/21

M/S NIKON FINLEASE PVT LTD NIRANJAN KARMAKAR

Vs.

349/24

MOHD ASIF DEVENDER KUMAR CHADDHA

Vs.

248/25

SHRUTI SHARMA ABHINAV SHARMA

Cause List for Mediation Centre

2607M08180

125 Cr.P.C. : CASES U/S 125 OF Cr.P.C. 2:00:00 PM

2607M08179

MATRIMONIAL : PETITION FOR RESTITUTION OF CONJUGAL 2:00:00 PM

2607M08178

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2607M08177

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2607M08166

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2607M08165

OTHER CIVIL SUIT : OTHER CIVIL SUIT 2:00:00 PM

2607M08167

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2607M08144

RENT ACT : LAND LORD & TENANT DISPUTES UNDER DRC 2:30:00 PM

2607M08172

125 Cr.P.C. : CASES U/S 125 OF Cr.P.C. 2:30:00 PM

20Page No. :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Tyagita Singh, DHJS

-2Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Tyagita Singh, DHJS

-2Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shivangi Mangla, DJS

-2Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Navdeep Gupta, DJS

-2Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Aradhana, DJS

-2Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Bharat Aggarwal, DJS

-2Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Aradhana, DJS

-2Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Gaurav Goyal, DJS

-2Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Naveen Kr. Kashyap, DHJS



Date : 27/07/2026

41

Vs.

13365/25

INDUSIND BANK LTD SANDEEP

Vs.

14635/17

M/S CAPITAL FIRST LTD HIMANSHU SOMNATH SINGH

Vs.

1287/25

TRIPAT KAUR JASVINDER KAUR

Vs.

12410/19

DCB BANK LTD CHAHAT

Vs.

1911/22

SUNIL DILROY DIMPLE MALHOTRA AND ORS

Vs.

5550202/16

RANJU SUBODH KUMAR SINGH

Vs.

70/26

SUNDARAM FINANCE LTD MUKESH LAKHERWAL

Vs.

2/25

RITU TYAGI ANURAG TYAGI

Cause List for Mediation Centre

Sh. Ajay Kumar, AdvocateMediator :

2605M05608

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 11:30:00 AM

2605M05822

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2605M05645

MATRIMONIAL : DOMESTIC VIOLENCE 2:00:00 PM

2606M07019

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2607M07684

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 2:00:00 PM

2607M07685

MATRIMONIAL : DOMESTIC VIOLENCE 2:00:00 PM

2607M07630

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 2:00:00 PM

2606M07066

CRIMINAL OTHERS : CRIMINAL OTHERS 2:30:00 PM

20Page No. :

-2Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Danveer, DJS

82Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Navdeep Gupta, DJS

75Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Pooja Yadav, DJS

82Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Ravisha Sidana, DJS

47Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Ishita Bhardwaj, DJS

12Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Anamika, DJS

12Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Anil Antil, DHJS

12Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Priya Mahendra, DJS



Date : 27/07/2026

Vs.

603/25

NITIN GUPTA ANIL GUPTA

Vs.

9980/24

INDUSIND BANK LTD RANDHIR KUMAR

10

Vs.

5444/24

SHREE TEXTILES SAJAL THAKUR

Vs.

1178/15

STATE GIRDHARI LAL

Vs.

3905/24

IDFC FIRST BANK LTD DALBIR SINGH

Vs.

4161/25

IDFC FIRST BANK LTD JITENDER KUMAR

Vs.

744/22

STATE AAYUSHI

Vs.

5120/25

IDFC FIRST BANK LTD PRIYANKA CHOUDHARY

Cause List for Mediation Centre

Sh. Durga Pd., AdvocateMediator :

2607M07922

OTHER CIVIL SUIT : OTHER CIVIL SUIT 3:00:00 PM

2607M07365

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 11:30:00 PM

2607M07700

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 11:00:00 AM

2607M07638

CRIMINAL OTHERS : CRIMINAL OTHERS 12:00:00 PM

2607M07383

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2605M06158

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2606M07015

CRIMINAL OTHERS : CRIMINAL OTHERS 2:00:00 PM

2606M06709

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

20Page No. :

47Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Sachin Sood, DHJS

5Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Navdeep Gupta, DJS

19Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Arjun Kirar, DJS

12Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Rangat Ghirra, DJS

12Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Poonam Singh, DJS

19Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shivangi Mangla, DJS

68Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Gaurav Singal, DJS

47Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Poonam Singh, DJS



Date : 27/07/2026

Vs.

743/25

VINITA DUA PANKAJ CHATERBHUJ GARG

Vs.

610/24

STATE SUMIT

Vs.

991/24

AVDESH KUMAR MEENA

9

Vs.

541038/16

RAJ KISHORE CHHOKRA MEENA DEVI

Vs.

85/24

STATE HRITIK NARANG

Vs.

5694/24

TATA CAPITAL LTD VINOD

Vs.

610793/16

JANAK KUMAR SAGAR SUBHASH CHHABRA

Vs.

524509/26

M/S BHARAT RASAYAN LTD SHRIRAM INSTITUTE FOR INDUSTRIAL RESEARCH AND

Cause List for Mediation Centre

Sh. Mukesh Kumar Sharma, AdvocateMediator :

2607M07925

RECOVERY : SUIT FOR RECOVERY OF MONEY 2:00:00 PM

2607M07699

CRIMINAL OTHERS : CRIMINAL OTHERS 2:00:00 PM

2605M05611

OTHER CIVIL SUIT : OTHER CIVIL SUIT 2:30:00 PM

2605M06479

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:00:00 PM

2606M06913

CRIMINAL OTHERS : CRIMINAL OTHERS 12:30:00 PM

2607M07691

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:30:00 PM

2605M06157

OTHER CIVIL SUIT : OTHER CIVIL SUIT 2:00:00 PM

2607M07612

CRIMINAL OTHERS : CRIMINAL OTHERS 2:00:00 PM

20Page No. :

54Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Goma Dabas Gupta, DHJS

5Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Payal Singhal, DJS

12Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Sumeet Anand, DHJS

82Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Urvi Gupta, DJS

61Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Sheetal Rani, DJS

50Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Ravisha Sidana, DJS

12Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Manoj Kumar Sharma, DHJS

68Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Karanbir Singh, DJS



Date : 27/07/2026

Vs.

322/25

PAPPU ADITYA CHOUDHARY

6

Vs.

334/17

M/S MEHTA OFFSET PVT LTD M/S FONT PICA PRINT AND PROCESS

1

Vs.

193/26

KRBL LTD DIAT AGRO HOLDING PVT LTD

Vs.

318/26

HDFC BANK RANBIR SINGH

Vs.

1207/25

M/S AGGARWAL AGENCY ANIL

Vs.

984/22

RENU TARUN AND ORS

Vs.

1038/25

CHOLAMANDALAM INVESTMENT AND FINANCE CO PRADEP KUMAR

Cause List for Mediation Centre

Sh. Pawan Kawrani, AdvocateMediator :

Sh. R.K. Manchanda, AdvocateMediator :

2607M07611

MACT : MOTOR ACCIDENT CLAIM ACT CASES 2:00:00 PM

2605M06023

OTHER CIVIL SUIT : OTHER CIVIL SUIT 2:00:00 PM

2607M07605

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 12:00:00 PM

2604M05006

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 12:30:00 PM

2607M07636

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 12:30:00 PM

2606M07006

MATRIMONIAL : DOMESTIC VIOLENCE 2:00:00 PM

2607M07601

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:30:00 PM

20Page No. :

12Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Pooja Aggarwal, DHJS

12Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Tarun Yogesh, DHJS

72Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Ramesh Kumar, DHJS

12Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Neelofer Abida Perveen, DHJS

96Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Ram Lal Meena, DHJS

12Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Deepika Goyal Shokeen, DJS

47Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Danveer, DJS

12Total Days spent :



Date : 27/07/2026

Vs.

12025/25

MONEYPLUS FINANCIAL SERVICES PVT LTD REENA

6

Vs.

385/22

NEELAM SUKH RANI

Vs.

17/23

SUKHRANI AND ANR JAGAN NATH AND ANR

Vs.

6616/24

SHRIRAM FINANCE LTD SANDEEP KUMAR TANWAR

Vs.

3881/25

DEVENDER RAJ LOVEDEEP

Vs.

1442/22

JITENDER YOGESH KUMAR ANA ORS

Vs.

2173/22

ARUN KUMAR AGGARWAL HUF SHRI RAM NIWAS SAINI

Vs.

2172/23

ARUN KUMAR AGGARWAL HUF SHRI RAM NIWAS SAINI

Cause List for Mediation Centre

Sh. Rajeshwar Tyagi, AdvocateMediator :

2607M07694

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 3:00:00 PM

2607M07693

INJUNCTION/POSSESION/DAMAGES : SUIT FOR POSSESSION AND 12:00:00 PM

2607M07692

OTHER CIVIL SUIT : OTHER CIVIL SUIT 12:00:00 PM

2604M05233

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:30:00 PM

2607M07893

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:30:00 PM

2605M05633

MACT : MOTOR ACCIDENT CLAIM ACT CASES 12:30:00 PM

2606M06738

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2606M06739

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

20Page No. :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Arjun Kirar, DJS

12Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Pankaj Arora, DHJS

12Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Pankaj Arora, DHJS

12Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Ravisha Sidana, DJS

89Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Surabhi Sethi, DJS

5Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Anurag Dass, DJS

82Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Danveer, DJS

54Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Danveer, DJS

54Total Days spent :



Date : 27/07/2026

Vs.

397/20

NIDHI SAROJ BALA

Vs.

354/26

MOTI NITIN MAHRANIA & ORS

Vs.

2921/24

BAJAJ ELECTRICALS LTD ANIL KUMAR OCHANI

10

Vs.

416/25

STATE MUKESH YADAV

Vs.

46/26

LOVELY GULATI DEEPAK GULATI AND ORS

Vs.

557/25

PUNNU LAXMAN

Vs.

1798/24

IDFC FIRST BANK LTD SAMARTH BHARGAV

Vs.

13/26

MOHIT NISCHAL JASWINDER SINGH

Cause List for Mediation Centre

Sh. Rishi Lakhanpal, AdvocateMediator :

2607M07626

PARTITION : SUIT FOR PARTITION 2:00:00 PM

2607M07912

MATRIMONIAL : DOMESTIC VIOLENCE 2:00:00 PM

2607M07615

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:30:00 PM

2607M07348

CRIMINAL OTHERS : CRIMINAL OTHERS 10:00:00 AM

2607M07614

MATRIMONIAL : DOMESTIC VIOLENCE 11:00:00 AM

2607M07640

INJUNCTION/POSSESION/DAMAGES : SUIT FOR POSSESSION AND 12:00:00 PM

2607M07369

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:00:00 PM

2607M07451

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 12:00:00 PM

20Page No. :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Sunil Choudhary, DHJS

12Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Deepika Goyal Shokeen, DJS

5Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Navdeep Gupta, DJS

12Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shruti Sharma-II, DJS

19Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shruti Sharma-II, DJS

12Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Manoj Kumar Sharma, DHJS

12Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Surabhi Sethi, DJS

19Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Ashutosh Kumar, DHJS

19Total Days spent :



Date : 27/07/2026

Vs.

1799/24

IDFC FIRST BANK LTD SAMARTH BHARGAV

Vs.

666/23

VIKRAM BANSIWAL MANOHAR LAL BANSIWAL

Vs.

3424/20

DCB BANK LTD JITENDRA KUMAR

8

Vs.

466/19

HARSHIT HIMANSHU

Vs.

465/19

SHIKHA HIMANSHU SHARMA

Vs.

463/19

SUMIT HIMANSHU

Vs.

467/19

MANJULA HIMANSHU SHARMA

Vs.

464/19

SUMIT KUMAR HIMANSHU SHARMAN AND ANR

Cause List for Mediation Centre

Sh. Vineet Malhotra, AdvocateMediator :

2607M07370

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:00:00 PM

2607M07343

INJUNCTION/POSSESION/DAMAGES : SUIT FOR POSSESSION AND 1:00:00 PM

2607M07608

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2605M06262

MACT : MOTOR ACCIDENT CLAIM ACT CASES 10:00:00 AM

2605M06270

MACT : MOTOR ACCIDENT CLAIM ACT CASES 10:00:00 AM

2605M06269

MACT : MOTOR ACCIDENT CLAIM ACT CASES 10:00:00 AM

2605M06268

MACT : MOTOR ACCIDENT CLAIM ACT CASES 10:00:00 AM

2605M06263

MACT : MOTOR ACCIDENT CLAIM ACT CASES 10:00:00 AM

20Page No. :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Surabhi Sethi, DJS

19Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shagun Sharma, DHJS

19Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Urvi Gupta, DJS

12Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Pooja Aggarwal, DHJS

68Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Pooja Aggarwal, DHJS

68Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Pooja Aggarwal, DHJS

68Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Pooja Aggarwal, DHJS

68Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Pooja Aggarwal, DHJS

68Total Days spent :



Date : 27/07/2026

Vs.

1237/24

SHRIRAM FINANCE LTD RIZWAN

Vs.

458/26

SAFIYA MOHD SAIF

Vs.

696/26

LUMAN INNOVATION PVT LTD RAM KISHORE

Vs.

4837/24

M/S CASTLE VALVES PVT LTD HUNASAGHATTA NANJUNDAPPA SUDESH KUMAR

9

Cause List for Mediation Centre

2607M07920

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2607M07388

MATRIMONIAL : DOMESTIC VIOLENCE 2:30:00 PM

2607M07921

RECOVERY : SUIT FOR RECOVERY OF MONEY 3:00:00 PM

2607M07361

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 11:30:00 PM

Software Designed and Developed by Gaurav Walia, DEO Computer Branch, Tis Hazari Courts, Delhi

20Page No. :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Urvi Gupta, DJS

5Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shaina Goyal, DJS

19Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Neha Pandey, DJS

5Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Surabhi Sethi, DJS

19Total Days spent :

Total :


